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T H E  M IN IST E R  O F  STATE IN  
1 ME j\!INISTRY O F  HOM E A F ­
FA IR S  (SHRI Y O G IrN D RA  MAK- 
W A N A i : UO and (by  1 he Muni­
cipal CorpL>ration o f  Delhi has 
reported thal as per Uie Supreme 
C o u rt’s jinljiemcnt. the rateable 
value oi’ a prof»crty has tu be deter- 
mined on the hasis o f  Standard Rent 
determinable tin ie r  the provisions of 
Section (5 or section 0 o f  the Dellit 
Rent t ontroi Act iicijendiii(j lipnn 
the particular facts and circums­
tances of eiich case. While the princi­
ples and procedures for determining 
tlie standard rent as laid down in 
section 6 and scction 9 caniuit vary 
wilii areas, the factors in the dcter- 
rnifiation of standard rent vary from 
case to cii;'c or zone to zone. The 
C orpora tion  has further stated that 
assessment of properties is a quasi 
judicial functions and the decisions 
thereon are appealable.

CompetitioE between Industries in 
Rural and Urban Areas

3420. SHRI A . T .  PATIL : Will 
the Minister o f IN D U ST R Y  be 
pleased to state :

(a) tlie protections given to the 
industries in rural area to face Com­
petition with the urban industries; 
and

(b) the achievements, if any, in 
the m atter?

Centres anil the net work of Small 
Industries Service Institutes. 'i hrcugh 
the seed/margin money scheme, loan 
assistance is being provided (o all the 
liny units having investment on  plant 
and  machinery not exceeding Rs. 2 
lakhs and which are located in towns 
and  villages having population of less 
than 50,000

Certain concessions are also being 
ofTered in relation io t]ie senile of 
operation/size o f  the unit. Accord­
ingly, st’-me traditional village
& small industries like handlcom s, 
sericulture, coir khadi and village 
industries which arc predominantly 
rural-oriented are being offered 
concessions in the form of eonce.s- 
sional loans, managerial subsidy to 
cooperatives of  these artisans, subsidy 
on supply o f  improved tools and 
equipment to them to enable them 
to w ithstand  competition from 
comparatively large sized units which 
are  mostly urban-oriented.

3421 TTin

1 HE M IN ISTER O F  IN D U STRY  
A N D  LABOUR fSH R I N A R A Y A N  
D A T T I I W A R I ) ;  (a) and (b}. No 
protection as such is being given to 
the industries in rural areas to face 
competition with the urban indus­
tries. 1 he Govcrnincnt is, however, 
providing a number of incentives 
and facilities in rural areas to 
encourage speedy growth of indus­
tries. These include intensive 
extension services being provided
throuKb tba D iitiic t Iodu»triai
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